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Inspection Report of the Joint Committee 
(As per Hon’ble National Green Tribunal, Southern Zone, Chennai 

Order dated 13.05.2020& 20.08.2020 in OA no. 64/2020) 
 

1. Background 

 

The Honourable National Green Tribunal, Southern Zone, Chennai, in the matter of OA no. 

64 of 2020 directed on 13.05.2020 as; 

 

“….15. Before proceedings further, we feel it appropriate to appoint a Joint Committee 

comprising of The District Collector, Thiruvallur District, Senior Officer of Tamil Nadu 

Pollution Control Board, the Engineer in Chief or any Senior designated by him of Water 

Resources Organization (WRO) and Public Works Department (PWD) Senior Officer of 

Central Pollution Control Board (CPCB), Regional Office, Chennai and a Senior Officer 

from River Restoration Trust to inspect the area in question and ascertain as to whether there 

are any violations and trace out the violators and submit a factual as well as action taken 

report regarding the action taken against the violators including imposition of environmental 

compensation. If there is any encroachment in to the water body or the construction was 

against the norms, then the committee shall also look in to the matter and issue necessary 

recommendation regarding the same.  

 

16. The committee is also directed to ascertain the water quality in that area and also 

whether the construction of garbage recycling plant in that area is likely to affect the ground 

water quality in the area including the well-used by the government department for supply of 

water in that area as alleged in the application and of there is any possibility of violation, the 

suggestions and recommendation if any, regarding the remedial measures to rectify the same 

may also be mentioned in the report.  

 

Due to COVID19 pandemic situation, preliminary meeting was conducted through online on 

09.07.2020 and accordingly an interim report was submitted to Hon’ble Tribunal.  

 

Upon the submission of interim report, the Hon’ble NGT (SZ) in its order dt. 20.08.2020 

further directed as follows; 

“…….4. In the meantime, the Minjur Town Panchayat is also directed to submit the status 

report regarding the implementation of the Solid Waste Management Rules, 2016 in their 

area and also whether they have complied with the suggestions given by the committee. 

5. The Public Works Department & Water Resources Organisation is also directed to comply 

with the suggestions given by the committee and submit a report before the next hearing date. 

6. The committee as well as official respondents are directed to submit further report as well 

as action taken report in respect of the suggestions given on or before 4.11.2020” 
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2. Details of Field Visit & Monitoring 

The Joint Committee carried out site inspection of the wet waste processing site and open 

solid waste dumpsite located at Minjur Town Panchayat on 17.08.2020 to ascertain the 

ground level scenario. The EO, Minjur Town Panchayat (TP) informed at his office that the 

present site is being used for dumping domestic solid waste for more than 30 years and he led 

the Committee to the site. 

During the visit the following officials were present along with the committee members and 

ground water samples at four nearby locations and one surface stagnated water at the open 

dumpsite were collected. 

 

Committee Present: 

1. Smt. S. Vidya, RDO, Tiruvallur District (rep. District Collector) 

2. Sh. M. Malayandi, JCEE, TNPCB, Chennai  

3. Sh. R. Rajkumar, Scientist ‘D’, CPCB, RD (S), Bengaluru  

4. Sh. C. Pothupanithilagam, EE, WRD-PWD, Kosasthalaiyar Basin Division 

5. Dr. S. Viswanathan, Environmental Specialist, CRRT, Chennai 

Other Officials present: 

i) Sh. N. Vetri Arasu, EO, Minjur Town Panchayat, Thiruvallur District  

ii) Smt. A. Jayakumari, WRD-PWD, Araniyar Division, Tiruvallur 

iii) Sh. M. Prabakaran AE, DEE, TNPCB, Gumidipoondi 

 

The following observations were made by the committee during the site visit;  

1. At present only wet waste (seems to be market waste) is being processed and 

converted into compost. The plastic waste is bundled up and stored in the corner of 

the facility. 

2. The present site where wet waste is being processed and land allocated for the 

installation of Incineration is within the PWD jurisdiction/ flood plain area. 

3. The daily waste generated from Minjur TP is being collected without segregation and 

dumped in open areas in unscientific manner and also the site falls within the PWD 

boundary/river boundary. Then and there the waste is being burnt and new waste 

being dumped. 

4. At present, there is no habitation near the vicinity of the dumpsite/ processing site, but 

real estate plots are seen adjoining to the site. 

5. Three bore wells are available near the processing site, which is used for supply of 

drinking water.   

 

Based on the inspection by the Committee, the following actions are suggested to take 

immediately and requested the concerned departments to submit the ATR on/before 

15.10.2020. Accordingly, EO Town Panchayat has submitted the compliance report and 

requested for six months time for shifting of processing facilities. The copy of the compliance 

report is attached as Annexure 1. 
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PWD: 

1. To earmark the boundary of the River & Flood Plain Zone by taking the help of 

Revenue Department. In case of encroachment notice shall be issued and accordingly 

action may be taken. 

2. The Minjur TP shall assist the PWD/Revenue Departments in conducting the survey 

and demarcating the boundary of the river. 

3. To submit details of sand mining and action taken report on illegal mining for past 

five Years in 5 km upstream and downstream of the river taking the dumpsite as the 

centre point. 

 

Minjur Town Panchayat: 

1. To identify an alternate land for processing of the solid waste in scientific manner 

within one month and shall also inform the scientific ways for processing of solid 

waste as per SWM Rules, 2016 & CPCB guidelines. 

2. To stop further dumping of unsegregated fresh waste in the legacy waste dumpsite 

and ensure 100% segregation of waste at door to door collection. 

3. Quantification of legacy waste to be carried out at the earliest and accordingly bio-

mining shall be proposed within one month. 

Details of locations 
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The collected ground water samples are analysed at TNPCB laboratory. The analysis 

results of ground water samples shows that, at present there is no impact in ground water 

due to this solid waste processing site. However, the bore well samples used for supply of 

drinking water is not fit in terms of the parameters TDS, Chlorides & hardness. This 

quality may be due to continuous withdrawal.   

Parameters Bore well 

near 

compost 

yard (1) 

Bore well 

near 

compost 

yard (2) 

Bore well 

owned by 

Ramnujar 

Iyer (3) 

Bore well 

of KS 

Evanat 

house (4) 

Standard  

pH 7.03 6.74 6.77 7.53 6.5 - 8.5 

TDS 5070 4844 438 2482 500 

Chlorides  2808 2654 140 1212 250 

Sulphates 210 188 42 206 200 

Zinc < 0.01 < 0.01 0.12 < 0.01 5.0 

Copper < 0.033 < 0.033 < 0.033 < 0.033 0.05 

Cadmium < 0.013 < 0.013 < 0.013 < 0.013 0.01 

Lead < 0.07 < 0.07 < 0.07 < 0.07 0.05 

Nickel < 0.05 < 0.05 < 0.05 < 0.05 - 

T. Cr < 0.05 < 0.05 < 0.05 < 0.05 0.05 

T. Hardness 1140 980 120 842 300 

T. Iron < 0.05 < 0.05 < 0.05 < 0.05 0.3 

Nitrate 

Nitrogen 

< 1 < 1 < 1 < 1 45 

Cyanide < 0.05 < 0.05 < 0.05 < 0.05 0.05 

 

Parameters Stagnated water 

near dump yard 

Standard 

pH 7.60 5.5 to 9.0 

TDS 2684 2100 

Chlorides  1136 600 

Sulphates 212 - 

Zinc < 0.01 - 

Copper < 0.033 - 

Cadmium < 0.013 - 

Lead < 0.07 - 

Nickel < 0.05 - 

T. Cr < 0.05 - 

T. Hardness 890 - 

T. Iron < 0.05 - 

Nitrate Nitrogen < 1 - 

Cyanide < 0.05 0.2 
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Environmental Compensation:  

(i) As the Minjur Town Panchayat has not complied the directions of the Hon’ble Supreme 

Court and Hon’ble National Green Tribunal (PB) to comply with the Solid Waste 

Management Rules, 2016 before 31.03.2020, the interim compensation of Rs.1 lakh per 

month to be paid by the local bodies having population less than 5 lakhs from 

01.04.2020 till compliance as detailed below.  

Hence, Minjur Town Panchayat shall remit the interim compensation amount of 

Rs.6.00 lakhs till September 2020 for non-compliance of Solid Waste Management 

Rules, 2016. 

 

(ii) Also, as the Minjur Town Panchayat has not commenced the legacy waste remediation 

process as indicated vide para 41 b of directions issued by the Hon’ble National Green 

Tribunal (PB) order dated.28.02.2020 in O.A.No.606 of 2018, the interim 

compensation of Rs.1 lakh per month to be paid by the local bodies having population 

less than 5 lakhs from 01.04.2020 till compliance as detailed below.  

Hence, Minjur Town Panchayat shall remit the interim compensation amount of 

Rs.6.00 lakhs till September 2020 for not commencing the work of legacy waste 

remediation process as directed by the Hon’ble National Green Tribunal (PB). 

 

Total interim compensation calculated till September 2020 = Rs. 12.00 Lakhs 

 

Conclusion: 

1) EO Town Panchayat, Minjur has submitted the compliance report and requested for 

six months time for shifting of processing facilities. 

2) Minjur Town Panchayat shall ensure 100% collection of solid waste being generated 

within its jurisdiction with proper segregation, door to door collection, processing and 

disposal by complying with the provisions of the Solid Waste Management Rules 

2016. 

3) Minjur Town Panchayat shall clear the dumped solid waste (legacy wastes) in the 

processing/ dump site by carrying out Bio mining as per CPCB guidelines within the 

period of six months. 

4) Minjur Town Panchayat shall employ the sanitary staff in the processing/ dump site in 

question to carry out monitoring to prevent any fire in the legacy waste dumped.  
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5) The Executive Officer, Minjur Town Panchayat in coordination with District 

Administration shall identify an alternate land for handling and treatment (Processing 

& Incineration) of municipal solid waste as per the Solid Waste Management Rules, 

2016 within six months. 

6) The Executive Officer, Minjur Town Panchayat shall monitor and ensure the 

compliance with the statutory requirements and for the scientific disposal of solid 

waste that are being generated in the local body, till commencement of the new 

facility.  

7) The Public Works Department (PWD), WRD shall issue necessary notice to Minjur 

Town Panchayat to vacate the facility and ensure no further dumping of Municipal 

Solid Waste by the Town Panchayat.  

8) PWD shall earmark the boundary of the River & Flood Plain Zone by taking the help 

of Revenue Department. In case of encroachment notice shall be issued and 

accordingly action may be taken. 

9) The Minjur TP shall assist the PWD/Revenue Departments in conducting the survey 

and demarcating the boundary of the river. 

10) PWD shall submit details of sand mining and action taken report on illegal mining for 

past five Years in upstream and downstream of the river. 

11) The Minjur Town Panchayat shall remit interim Environmental Compensation (EC) 

of Rs.12 Lakhs for not complying with the provisions of the Solid Waste Management 

Rules, 2016, as directed by the Hon’ble National Green Tribunal (Principal Bench) in 

its order dated 28.02.2020. 

 

 
R. Rajkumar 

Scientist D 

Central Pollution Control Board 

Regional Directorate (Chennai) 

 
RDO, Ponneri 

Tiruvallur District  

(Rep. District Collector) 

 
M. Malaiyandi, JCEE 

Monitoring Office 

Tamilnadu Pollution Control Board 

Chennai  

 
C. Pothupanithilagam  

Executive Engineer, PWD, 

Kosasthalaiyar Basin Division, WRD 

Thiruvallur 

 
S. Viswanathan 

Environmental Specialist 

CRRT, Chennai 

 


















